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( English) ’
Steps to improve standards of police

*431. DR. G. S. RAJHANS : Will the
Mioister of HOME AFFAIRS be pleased 10
state

(a) whether any pew measures are being
contemplated by the Union Goveroment to
improve the standards of police sdministra-
tiop in the country; and

(b) if s0, the details thereof ?

THE MINISTER OF HOME AFFAIRS
(S. BUTA SINGH): (a) and (b). The
subject ‘public ordetr’ and ‘police’ are in-
cluded in the Swate list of the Seventh
Schedule to the Constitution. The Swate
Governments are primarily responsible for
unproving the standards of police adminisira-
hon in their Siwates

The Directors General and the Inspeciorns
General of Police would be initiating action
on the guidelines given by the Prime Minister
at their recent conference at Delhi.

A copy of the press release on the obser-
vatjons made by the Prime Mumister ot the
Conference s given below :

Press loformation Burcau
GOVERNMENT OF INDIA

Call for comprebensive pev ew  of
role and structure of police Prime
Minlste 's address (0 Seslor
Police Officers conference

Phalguna 13, 1908
March 4, 1987,

The Prime Minister, Shri Rajiv Gandhi,
has said that the conventional ideas of the
police force being only an instrument of law
and order is po longer valtd. In  today's
comext, be said, the police force needs 10
develop as an instrument of development and
display greater sensitivity to the issues, with
its fingers on the pulse of the people.

NEW DELHI,

Addressing the conference of  Directors-
General/lnspectors-General  of police and
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senior officers of the Central police organisa-
tions here today, the Prime Minister said that
the role, thrust upon the police by the forces
released by the developmental processes,
peeds to be understood and analysed. He
suggested a debate on the entire role and
structure of the po.liu force,

Deliberations confined to mere issues of
ghtening up of oute and bolts, he said, will
provide long-term answers. Even
scemingly unconnected ideas would be
welcomed by the Goveroment, if they can
trigger a new line of thinking os the issues
affectinpg the police personpel and their
functioning.

Dwelling on the larger issues of the
country's administzative system and the role
snd position o©! different services in the
hierarchy, Shrt Rajiv  Gandhi said the
Government 15 ioterested in  initiating a
debhate oo the subject He said it is necessary
to redefine the place of individual service and
the boxes in which 1t operates with a view
to inter-relating them. Formulation of pew
tramning programmes and career patterns are
necessary L0 encourage specialisation in
services. He s»id that an indepth assessment
of the cptitudes and attitudes of personnel st
different levels of the police and other services
is essential for reroulding them.

Stating that the police and security forces
in the country would have 10 face more
complex challenges in the future, Shii Rajiv
Gandhi said that the present system of police
carecer management #nd administration cannot
deliver the goods. The hierarchical relation-
ship in the force, based on police constable
—cfficer liok in a vertical chdin, needs o
be reformed. “The cffortds of Robert Peel in
B-uain 'ted 10 the founding of a medem
police force in that country. Thinking on
laving the foundations for a future police
force in India, sensilive 10 more complex
tasks, must start now", he observed.

Briefly referring 1o the situation in
Punjab, the Prime Minis'er congratulated the
Chief Minister, Sui Surjit Singh Barnala and
the people of Punjab who have taken a bold
stand 10 separate religion and politics and
said, “we must extend our full suppoit tQ
them™. |
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Commending the leadership of the
Punjab State police force under Shri ).F.
Rebeiro, Director General of Police, Shri
Rajiv Gandhi said that the bhendling of
the Punjab situation bas shown what could

be achieved through leadership, even when
the conditions aie very difficult.
Drawing attention to the insufficient

presence of women in the police force, Shri
Rajiv Gandhi said that opearly balf of the
population with which the police had to deal,
consists of women. He suggested induction
of more women into the foice.

He urged the officers to pay greater
atiention to the problems faced by the
- ordinary policeman at the level of the Thana
in discharging h's day-to-day Juties. The line
of communication tetween the poliveman at
this level and senior officials  must always be
kept opeo and the officials at the lower levels
must be encouraged to communicals without
inhibitions. Efforts  should be directed to
provide trairing eiven at Jhis level 10 enbhance
motivation and morale of 1he force. A
caring atiitude on the part ot the Officers
towards lower formatons would help in
building the conhdence of the constable and
the force™, he added.

DR G.S. RAJHANS : Sur, quite & few
senior police officers of IPS rauk have been
found guilty of corruption in Bihar and no
action has becn takeo against them as yet.
May | know from the Hon. Home Minister
if he proposes to do somethiog io that regard
and whether he feels there police officers will
be sympathetic to the probiems of those who
are ionocent peuple ?

S. BUTA SINGH : Sir, this, as | men-
tioned, is a State subjgct. The IPS cadres
which are servirg under various States..,

PROF. MADHU DANDAVATE - What
is the State subject ? Coiruption ?

(Interruptions).

S. BUTA SINGH: Sir, we have not
made any study on that count Statewise or
on national basis, but certain'y the cases of
corruption are reporte® and also the State
Governments do take actions against those
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who are found corrupt. About this particular
case | have no information and I think it is
the State Governmen! which is primarily
responsible, they will dtﬁnllclygmke suitable
action in case the officers are found indulging
in corrupt practices.

(Interrupiions).

DR. Gi. S. RAJHANS : Sir, on & previ-
ous occasion when | raised this question in
this House, Mr. Chidambaram said that be
was looking into the matter. The honourable
Home Minister says that he does not know
about it There is an apparent contradiction
in their statements  (/arerrupiions’

Apother thing is, | just wanted (0 say
that the Hon. Prime Minisier bas suggested
that there should be a debaile as regards the
role and structure of police in the country,
Subject, of course, to your permission, Sir, |
wapt 1o kpow from the Hon, Minister : When
does be propcse to hold a debate in this
House and also outside this House ?

S. BUTA SINGH : Sir, there is bardly
acy contradction; when my colicague, Mr.
Chidambaram said that, | was also here
What | said was that primarily it is the
duty at the first stage, of the State Govern-
ment to investigate, (0 find out as 0
whether the charges levelled against  any
particular officer are proved. If they are
proved, tbey are competent to  take
action. If they forward them (0 us, we
will definitely take deterrent action We will
not spare any officer if be is found quilty of
corruption by the State Goveroment or ¢ven
by the agencies of the Central Government,
We will definitely take the maximum action
against those who are found indulging in
corrapt practices.

Regarding part 2 of the question, as |
said, the Hon. Prime Minister has made these
observations in the aonnual conference of the
DGs and Inspectors General of Police. This
is a routine anoual coaference of the DGs to
ex-hange experience gained on the ground
from various States. This time, the Hon,
Prime Minister has given some inpovative
ideas. They are being discussed by the DGs
themselves, They sre also being studied by the
Ministry of Home Affairs and based on the
idegs given by the Hon. Prime Minister, we
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will if pecessary introduce changes in the
system itsell.

But, | am sorry, perhaps it will not be
possible for having them discussed i this
House first because these arc purely service
matters and they have to be discussed by the
specialists snd the Ministry will have to take
a view, and then, we can come and inform
the House,

SHRI AMAL DATTA : About the Pnme
Minister’s guidclines which bave been referred
10 by the Hon. Home Minister — | have just
gone through the statement which is laid on
the Table of the House~— it only calls for a
national debate. It says :

“*Mr. Rajiv Gandhi says that the
Government s  interested In initiating
a debate on the subject ™

There s no guideline. ) this is 1o be
taken as 2 guideline, then, only the pole
w:ll be debating among themselves as to what
to do. 1 am sure that the Hon Home
Minister has not stud.cd 1his particular prece
which has tecn laid on the Table of the
House, as an answer 10 the Questron tabled.
This 11 a very pathetc state of sfaits Now,
my question i€, if he bas undearnood some
guidelines to come out of this, will he please
spell out what eaactly these guidelires are ?

Secondly, he rays, the State Goveroment
is 10 take acthion agawnst the corrum IPS
officers Cuen the Swuate Gowerament do so
without your own piior arproval ?

AN HON MEMBER : They canpot take
any sction

S. BUTA SINGH : Sir, f the Hoo.
Member is trying 10 make a bitter witriotic
remark by ascribing certain things to me
personally, | do not mund But | said, the
thought provoking ideas were gifen by the
Hon. Prime Minister 10 the ..

SHRI AMAL DATTA : What are the
guidelines ?

S. BUTA SINGH : No, no. | did not say,
"‘guidelines”. He said, ‘‘guidelines”.
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SHRI AMAL DATTA: You said,
“guidelines™ have been given

S. BUTA SINGH : 1 said, “‘ionovative
ideas™. .

Innovative ideas were given by the Prime
Minister. (Interruptions).

MR. SPEARER : Please be seated.

S BUTA SINGH : As a matter of fact,
these are very unconventional ideas, very
fresh ideas. He waots 10 give a new look to
the scrvices. ~

SHRI AMAL DATTA : Oh!

S BUTA SINGH :© What is wropg about
it ?

SHR! AMAL DATTA : Plcase tcll the
House what s the new (dea ?

S.BUTA SINGH : 1 am tellidg the
House | think, you have not read it.

SHRI AMAL DATTA : Don't read it

out. You say, what 1s the 1dca ?
.

S. BUTA SINGH : He has given fresh
ideas about the attitude of the police service
to the masses. He said, there should be
rapport with the masses. There should - be
rapport from the top officers to the consta-
bles These are the idecas which the Hon,
Prime Minister gave 10 the annual conference
of the DGs. These have to be studied...
(Interruption:,) Kindly listen to me. These
have to be studied in depth because they wil)
be affecting the whole pattern of services in
our country. And we would like to change it
for the better. The police must be¢ made a
uscful tool for the services of the people, the
masses,

SHR] AMAL DATTA : That is what
everybody has been saying ? What is new in
this idea ?

S. BUTA SINGH : Just going through the
statement i§ one thing and studying it in
depth is another. That is what 1 bave said.
These will be studied in depith. The police
will be involved.
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SHR! AMAL BDATTA : There are no
new ideas.

S. BUTA SINGH : Well, for me they
are new ideas. For you, they may not be
new ideas.

MR. SPEAKER : No running commend-
tary please. This is very bad Please listen
to him.

S. BUTA SINGH : These ideas and
thoughts will be studied in depth by the
Government, by the intelligentsia and by the
officers concerned. They will be stydied and
naturally when we frame some workable

policy on this, it can be discussed in this®

House. But after we have framed a policy
out of that, it can be discussed.

SHRI AMAL DATTA © Have you ans-
wered the question about I1PS Officers 7 That
is part ‘B’.

S. BUTA SINGH : Those who are found
guilty of iadulging in corrupt practices,
(Interruptiony )

SHRI AMAL DATIA : How cao it be
done without your consent and approval ?
Even initiation of d’uciphmry action has to
be approved by you

S. BUTA SINGH : As | said in the
beginning, in all such cases, wherever such
things are reported to us, we will definitely
give our sanction and we will follow it up.
Not only that W¢ will give punisbment to
those who are found corrupt .

( Interruptions)

. MR. SPEAKER @ Mr. Tanti, will you
kindly take your scat 7 | have oot allowed

you.

SHR!I BHAGWAT JHA AZAD : [ am
grateful to the Hon. Minister for asking us,
in individual cases, where they do something,
to write to him. A worker of mine was
arrested by the police Daroga Raj, by
Darogaji, and for 36 hours; he was carried
from pillar to post hand-cuffed Ultimately
the Judge said, there is no charge, nothing
of the sort. | wrote to the Bihar Government
and yet nothing was done. (faterrupriony). |
will pot speak ... .
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MR. SPEAKER : Order, please; no
‘interruption please,

SHRI BHAGWAT JHA AZAD : | can
give another example. !t is not my intention
to embarrass the Goveroment. Everybody
wants to know what is the police system,
Another case is that a son of my ex-President
was killed. | wrote to the Home Minister
and Bibar Government. No inquiry was

I can go on giving cxamples. What | say
is this. Mr. Home Minisier, we want in this
country a Home Minister’s rule not g Davege
Raj. Uclortunately if you do not have the
traiping system for the Police, the political
apalysis say that after some time, the Police
will be the most notorious uoiformed gang in
this country. (/aterraprions) Mr. Home
Minister, we appreciate and welcome the
ideas receatly thrown outside the House end
in the House, by the Prime Minister, and by
you also

We would like 10 know “wha: trainiog
COourse You PpPropose ©r, wha!l astem you
piopose, 50 that Police, cspecially the Dor po-
Jee ,—1 am not talking of IPS officers or the
like —can think that they are the servants,
not our -masters. If you do not do i1, then
you must have read today that people wiil be
forced to take the law into their own hands
like what happensd o Hardwar yesterday,
gherao the Thaca What do you propose
10 do 1o stop this future incoming onslaughis
on the democracy and liberty of 1he people
from Yhe Police ?

S BUTA SINGH : | am grateful 10 the
Hon. Member for ralsing such an imporiant
iwsue, But, as | said, the very first word of
my sentence — | would like all the sections of
the House to realise it — was that the police
and public order is & State subject. | repeat
it. Would the Hon. Members suggest that in
all such cases, the Government of India
should directly intervene ?

SHRI BHAGWAT JHA AZAD : No.
{Interruptions).

SOME HON. MEMBERS : No.

S. BUTA SINGH : The other aspect with
which the Hon Mamber finisbed his supple-
mentary is that the only answer Is (0 upgrade
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the training of the Police service to such an
exteot that such things do not occur in the
country -which depict the Police as a brutal
force. That is the only answer and, for that,
I bave already irformed the august House
that we have now before us a well-planncd
sc'entific schedule for wpgrading technical
skill of the training It is not that rude
“traditional training of Danda and carching
people at will and then putting them throvgh
the mill and then discharging them after so
many things which. come in the piess We
have really taken note of the better service
for mobility of the forces bhaving better
vehicles with greater speed, better and effi-
clent wire-dess equipment, scientific aid for
investigation

SHRI SATFUDDIN CHOWDHARY : It
i* not & ‘echnical wtier that we are aiking.,,.

S. BUTA SINGH : , and training equip-
men! computersation of come  recosds
providing cfficient and modern training 10
the po'ice pessoancel with a view 10 having
better quality and trained police foice, 1aising
the morale and to improve the welfare of 1he
police *personnel by prosviding them better
housing (scil ties, mtroducing more wellare
measures _ (/aterrup ions).

Oa the national  scale, these are some of the
priosities that  we have grven (0 the training
of the police in the States. (/eterruptions).
Such cases are happening We are getting
reports through the Press, through the Hon.
Members, Wherever atleast | get a represen-
tavon from the Hon Member, | immedia-
tely take §t up with the Hon. Chief Munister
of the respective State, Most ol the cases are
investigated. In cave. where they are not
investigate, we follow them up The only
method with us in all such cases, it that we
can use some Central Agency but that cannot
be done withrat the consent of the States,
Trerefore, ] woult not really like that in
every case we should intervene and ity to sec
that this kind of things do not happen. Ear-
tier also. mv colleague had addressed a lctter
to all the Chief Minivers on this kind of
reputation being esrmed by the Polce 1 will
again take up with all the Chief Ministers,
on the first opportunity, to see that such
things do not occur in the States which give
a bad name to the Police force, If the Police
Is discredited. let me tell you that law and
order will be the firet casualty in the country.

(Interruptions) y
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*433. SHRI AMAL DATTA: Wil
the Minister of TEXTILES be pleased to
state : _

(a) the detils of possible product
diversification io jute iodustry;

(b) the reasons for the industry not
haviog gone for such dnersification so far;

(c) whether Gowernmgnt are aware that
Bangladesh and Thailand are making very
good m carpeis and o so, the efforts
being made o acquire and apply that
technology in lndia;

(d) whether jute
proved successful: and

blankets have also

(¢) whether any ncentives is contemplat-
ed for pon-waduional jute items 7

THE MINISTER OF STATE OF THE
MINISIRY OF TEXIILES (SHRI RAM
NIWAS  MIRDHA) © (a) The possible
product diversibcatilon  in jute  industry
include manufacture of jute carpets, deco-
raitve fabrics, blended fabrics, jute reiaforc-

od rigd packagang for tea and apple packing

eic.

{b) The main reason for the jute industry
0ot going in for diversification in a big way
is the madeguacy of funds with the industry
for purchase of new machinery required for
the purposc.

(¢) Government is aware that jute
carpets are being made in Bangladesh. One

“or two jute mulls in India are also making

jute carpets It is hoped that the recently
aonnounced Jute Modernisation Fund and
also the Custom duly exemption for import
of medern carpet pla: ts may induce more
jute mills o go io for manufacture of jute

carpets. -

(d) Trial production of jute blended
blankets has been taken up recently and
appears o be promising

(¢) Incentivés for export of identified
non-mdiuoml jute products have already





